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Mg. CHAIRMAN: We all know that.

At oMo Jo  ATTwWIT : WS gwEET
% MF g depa @ Mo o waEw
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Surr V. K. DHAGE (Hyderabad):
But what is the sloka, Sir?

Mr. CHAIRMAN: Everybody knows
it; it is well known.
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Dr. SHrimaTi SEETA PARMANAND
(Madhya Pradesh): Mr. Chairman, it
js with great pleasure that I rise to
support this Resolution. To talk or
the floor of this House before such a
Aistinguished gathering to convince
them about the merits of Kalidas i-
trying to convince the convinced and
to trv to put Kalidas’s attainments
here is like trying to show light to the
Sun, in my opinion. There may be
some who are unconvinced but that
-would be a negligible number but
perhaps amongst those unconvinced,
not because of the merits or, demerits
of the poet concermed but for seme
other reason, would be people of the
Government benches and it is for
those people that I am speaking here
today.

r!

Sir, as a woman, to begin with, I
would like to pay homage #o Kalidas
who has, in various ways, raised the
status of women through his works.
I would remind the House of how in
Raghuvamsa he has put down the age-
old ideal of women before the peoplse
by saying:

igoht atew: aditaw:
Pratgsar afed Fentaat o
T PaaEs AT
gror a8 & % 7 @ g 1

I think I will not translate it
haps everybody understands it.

Per-

Surr V. K. DHAGE: No, we do not.
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SHRI M. GOVINDA REDD:
(Mysore): No, we do not undersiand.

Dr. SHrmviari SEETA PARMA
NAND: If there are some people who
are not conversant with Sanskri{ te
that extent, it would not be possible
to translate the whole verse here.
This would be understood even by a
matriculate student. The verse says:
“You were the ‘grahani and sachiva’,
wife and counsellor, you were my
companion, you were my pupil and
‘sachiva’, you were my minister,
Counsellor.”  The carrying away of
such a comp'anion is mourned; there
may be or can be no other greater
injury and so, there can be no other
greater tribute to the role of womerr
than that paid by Kalidas, even dur~
ing those days.

In those days when dancing etc,
was considered to be not very appro~
priate through Haridas and Ganadas,
he has held forth the ideal of educa-
tion for women and I would only like
to remind the people that—though
metaphorically—the position of Kali-
das has been acknowledged in our
country through the verse.

G AT o e
FASHFATST FTAT: | :

AT THAFACIEATT,
HEFT At T 0

There is no poet, according to our
learned people who come on leval
with Kalidas They started the firs:
count with the small finger which
began with Kalidas and there was no~
body to be called next and so that
finger has been called ‘anamika’, be-
cause none has come up to his level
It is not an insult to the intellect of
the present people; present company
is always excluded.
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SHR1 V. K. DHAGE: Including your-
gelf? -

Dr. SeRIMATI SEETA PARMA-
NAND: I would not like to go the
xtent about the date viz. insisting on

‘Ekadasi’ as Dr., Kane has ,already
pointed out; the question of date
sanould not be material; even if we

accept the Ekadasi it would be con-
venient because November is a con-
venient time and we have moonlight
for celebration in the nights—the
rains would have been over—ior any
celebrations in  the night Xarlika
would be best. But you can accept any
date because it makes no real difference.
But any day you may accept; it makes
no difference. All that is to be seen
is the idea behind it, and if we to-day,
Sir, acoept the idea of hero worship,
as Carlyle himself has held in his
&ssay on Herces and Hero ‘Worship
and has given his acknowledgment of
heroes as we all know, hero as divi-
nity, prophet, poet, priest and man
of letters, among them we can place
Kalidas not only as a poet but also
as a man of letters. I would ask
Government: Supposing there is an
©bjection on the part of Government
to agreeing to this proposal , on the
ground that perhaps later on there
may be several other proposals want-
ing to commemorate other men of
letters or other big people, what harm
1s there in doing so?  After all the
memorials are not taken away by
these people somewhere; they are kept
as some sort of useful institution, We
are proposing in this particular case
that there would be a big library;
there would be a theatre and as such
it would be a part of the cultural pro-
gramme of the country. Sir, Govern-
‘ment have plenty to spend on the
scores of foreign guests. Government
have a lot of money to spend on any
cultural delegation that comes, or to
send several of cultural delegations.
maybe two or three every year, to
other countries, and considering all
that, even if it were to be necessary
to build memorials once in three or
four years or for sometime to come
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until all cymmunities and all States
feel satisfied that all their respective
famed men of literature in their own
parts have been duly honoured, I do
not think Government need feel shy
of spending funds on that acecunt, So,
Sir, when we are free to-day, on no
ground should Government think of
these petty reasons of expense which
we used to think of for taking up
such things as proposed, that the poet
belonged to a certain area. In the
case of Kalidas even that objection,
Sir, cannot be put forth., Sir, I would
appeal to Government, as I have
heara the i1dea that Government may
not accept this Resolution, that they
should show due respect to the opinion
expressed in the House and in ordet
to really foster the cause of culture
which the Central Education Ministry
is particularly trying in various ways
that it is so anxious to do because
that seems to be its only work at
present rather than of real education
in other important ways......

Mr. CHAIRMAN: No comments,
please,
Dr. Surimatt SEETA PARMA-

NAND: This remark is on Education
Department. It is not a question of
criticising the policy as a whole, be-
cause I feel that the Central Ministry
of Education, as Education is a State
subject, is not able to do according
to what we think it should do for
education in a direct manner. And
if what it is doing is to further the
cause of culture in various ways, as 1
said, opening libraries and academies
and also giving honours to various
modern peeple to-day, it would be
doing only something in line with
what it is already doing if it were to
accept this Resolution, Sir, with
these words I would lilke to request
the Government to accept this Reso-
lution and not to hurt the very deeply
buried sentiments and also show res-
pect for our culture: I would call
Kalidas the father of our culture in
certain ways who hag fostered our
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[Dr. Shrimati Seeta Parmanand.] |
culture and who has perpetuated the |
culture for wus through his various

works. I support this Resolution
wholeheartedly.
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Willst du die Bluethe des Fruehen,
die TFruechte des spaeteren
Jahres.

Willst du was reizt und entzuckt,
Willst du was saettigt und
naehrt,

Willst du den Himmel, die Erde,
mit einem Namen begreifen,

Nenn ich Sakontala
und so ist Alles gesagt.
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Yaad gt P i aur g @ e
T W g, W AT W g wm T W
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SuriMaTr RUKMINI ARUNDALE
(Nominated): Mr, Deputy Chairman, I
am not a Sanskrit scholar but I
am one of those who feel that learning
in the Sanskrit language is a vital
necessity in our country, I know
from my experience in art that with-
-out the study of Sauskrit, it is not
possible to understand Indian culture,

[ 18 MARCH 1955 ] Memorwl to Kalidasa

nor Is it possible to.understand any
particular subject in art like music or
dance, and therefore Sanskrit is of
very great necessity in our lives, and
any stimulus given to Sanskrit will
help to bring Indian culture forward
in our country and before all nations.
So from that point of view, the study
of Kalidasa and every encouragement
given for the study of Kalidasa is not
only meritorious for our couniry but
of immense value, One of the un-
fortunate developments that we see in
India today is that Sanskrit learning is
on the decline. I wish that all
schools and colleges would realise that
Sanskrit is above all provincial
differences of caste or any other. It
does not represent even a particular
religion. It represents culture and
therefore the study of Sangkrit should
be encouraged everywhere, With
that point of view 1 feel that the
main purpose of this Resolution is very
important, though I may not agree
with the way it can be achieved.
There is no doubt that Sanskrit is a
source of inspiration in our country,
even more So now when we are talk-
ing of contacts with other nations, as
for example, South East Asia, We
know that the culture of South East

Asia has a great deal to do with
Sanskrit., So many names in other
countries are derived fiom Sanskrit,
and it is wonderful t{o see how in

some countries Sanskrit i{s even a
State language. I wish very much
that Sanskrit had more prominence in
our State functions and other occasions
than it has today. I personally pre-
fer and think that Sanskrit is even
more beautiful than Hindi, although
I do think that Hindi is necessary for
the understanding between ordinary
people. Sanskrit is the root of our
culture; not only is it the root of Indian
culture but it is the root of South
East Asian culture, and therefore it
will be @ language that unites all
nations. In a memorial for Kalidasa.
it is not enough for us to remember
Kalidasa. What is in aname after all?
What is in a person after all? It is
what he did that matters. What we
need is a stimulus to Indian culture,
to the study of Sanskrit, to poewry.

2354 -



Resolution re.

2355

[Shrimati Rukmini Arundale.]

and therefore 1t 1s the spirit of Kali-
dasa that must find expression 1 our
country Tae memorial must not
merely be an altar for him; nor must
1t be one of mere sentimental value
It must be more than sentimental It
must be an expression of a real senti~
ment This stimulus that 1t will give
will therefore be not only a stimulus
to Indian culture, but a great spiritual
upliftment to our country The
spirit of Kalidasa must pervade the
whole land, because it 1s the spint
of India’s spiritual lhfe, India’s ex-
pression 1n beauty It 1s the very
essence of beauty and therefore 1t 1s
that spirit that must pervade every
school, every college and so on I
would therefore like to see that en-
couragement 1s given to learning, to
scholars, and to poets. I would ra-
ther that the memorial to Kalidasa
was 1n that form than in the form of a
terrple or a building. I am against, the
1dea of a building for many reasons.
C rtainly I do not see why we should
be spending more money on more
bu:ldings One must also realise that
Kalidasa means beauty I am afraid
that 1n modern days we are only
perpetuating beauty by ugliness, be-
cause ugly structures in our country
are growing more and more In number
Gnod taste in our country is not equal
to the enthusiasm, and as long as our
taste is not growing side by side with
our enthusiasm, I think we should put
a brake upon all those efforts to build
Te* the structure be one that is not
made by hands Let it be a structure
of the spirif, and let there be a grea‘er
stimulus given to the learning of Kali-
dasa Let every school child study
him  Let there be dancing, let there
be music snd let there be more poetry.
In that way, there will be a greater
appreciation not only of Kalidasa as
a person but Kalidasa as a great
spirit.

It has been mentioned that people
will want to celebrate the days of the
poets in other languages. I think that
this is a very good idea, because I
think that the one way of character
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building 1s to bring greatness before
‘he minds of the people. The youth
of our country needs noble and great
examples, and so let the days of all the
great be celebrated. It does not
matter to us to which language great-
ness belongs, not to which province
because greatness 1s above distinct-
on of language or province. Such
celebrations will help to bring great-
ness before the young and the young
will be mspired by it It will certain-
ly be a very noble example for them
mn their daily lives,

I do not know what the 1idea is
regarding a Kalidasa stage I do not
know how we are gomng to build a
stage It must be a question of not
merely having theatrical performances
of Kalidasa’s plays Kalidasa himr-
self must be able to see our work
from some other world and say, *1
am happy that more thought is given
to beauty”. We cannot perpetuale
his memory by ugliness We must
perpetuate it by beauty, and in order
to do that, we must educate the peor'e
to beauty They must be able to see
beauty, they must be able to feel
beauty, and in that way, let there be
a spiritual stimulus, TFor this reasc™
I am in favour of celebrating Kah
dasa day. We should remember our
poets, and our immortals, like Kali-
dasa Let his name be remembered
for all time Let the names of our
other great people also be rememberec,
for all times, because by remembering™
the great of our land, our land itself
shall become great.
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People support each other; people
support the Government and the
Government supports the people.
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Drwan CHAMAN LALL (Punjab):
Sir, this House is very fortunate in that
its Constitution permits the entry into
it of representatives of art and litera-
ture and I am quite sure, Sir, you and
all M :nbers on the floor of this House,
will ajree with me in considering our.
selves very fortunate that we have
the 1ast speaker as a Member of this
House as well as Rukmini Devi. these¢
two who have made passionate appeals
in regard to the Resolution befors the
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House. Rukmini Devi said that she

was not possessed of Sanskrit but we

all know that she Js possessed of

beauty and, therefore, in her appeal

for beauty she was a very apt
preacher. ,
Suri V. K. DHAGE: Apt and

eloquent,

Drwax CHAMAN LALI,: My hon.
friend says “apt and eloquent”; beauty
is eloguent in itself, as my hon, friend
knows.

The last speaker has ranged over a
wide area of this subject, which has
been illumined with such great scholar-
ship by Dr. Kane whose knowledge of
these matters is something that always
astonishes me.

We are fortunate, Sir, that we have
got away from the ordinary heat and
4ust of political warfare on the floor
of this House and are considering for
the first time, I believe, in the history
of this Legislature, something that is
of vital interest to the culture of our
people and 1 think we must congratu-
jate my hon. friend the mover of this
Resolution for having been fortunate
enough in the ballot to have brought
this Resolution to the attention of this
non. House.

Now, Sir, there has been a little
controversy in regard to certain un-
essential matters relating to this Re-
The main issues should not
be lost sight of. The one controversy
that was started was in connection
with the date of Kalidasa, My hon.
friend Dr. Kane did not agree with
others who said that the date was
about the 3rd or 4th Century A.D. He
thought it was a different date. Does
it really matter what the date was?
Is it of any importance as to when
Rama was born or whe#Shakespeare
was born or when Jesus Christ was
tmrn? People do not know, even in
the case of the great Gautama Buddha

solution.
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as to the exact date of the birth; we
know approximately the century but it
does not matter in the least what the
date was, so long as we are aware of
the central significance of the work
of the individual that he performed
and this Resolution is meant to empha-
sise that particular central fact. Now,
Sir, it is said by learned men, and
men, as my learned friend Dr. Kane
knows, like Weber and Lassen have
held that XKalidasa belonged to the
second epoch of the Sanskrit era, the
second era of the great literature of
Sanskrit. Now all the other great
writers, poets and philosophers wrote
in a language which was not under-
stood by the people; it was a pure
form of Sanskrit, But here Kalidasa
introduced into some of his characters
the broken language of the people, the
bowdlerised Prakrit of that particular
era and from that they drew their
conclusion. From that particular fact
they came to the cenclusion that it
must be between the third and the
fourth century, maybe even the fifth
centurry A.D. As I caid, it does not
really matter. What matters is, what
Kalidasa stands for and what matters
is that this Resolation should be
utilised by the Government and by the
people of our country to focus our
attention upon those vital matters
which affect our cultural future. It
is not only the people of those great
times that are going to affect our
future, which undoubtedly they are.
but it is the attention that is to be
paid to the cultural side which is going
to build up this country as a great
nation. Now again, Sir, when we talk
about these little matters concerning
this do hon. Members realise that there
is even a doubt as to who Kalidasa
was and who actually wrote
Shakuntala and the various other
epics and lyrical poems and dramas
which are ascribed to Kalidasa? In
fact, Sir, learned men like my very
dear colleague, Dr. Kane, consider
that there were three Kalidasas and

astronomers have given Kalidasa as
the name of the figure three In
reference to the existence of three

different Kalidasas the triad to whom



2369 Resolution re.

are to be ascribed these various great
plays and epics and lyrics, There-
fore we must not worry about who it
is who represents Kalidasa so long as
we have been fortunate enough in
our country to have preserved the
literature that is ascribed to either
the first or the second or the third
Kalidasa. Hence we have to re-
member that there is a significance in
trying to establish some sort of an
academy or some sort of an institu-
tion or some sort of a stage where
Kalidasa’s works would be remember-
ed, would be played, would be recited.
But may I say, Sir, that it is not
necessary to celebrate the day, 1
presume, as a holiday because we in
our country are possessed of so many
great men, I believe more than 365
l_mave been listed, that if we were to
celebrate for each a holiday, we would
have no work to do but to wait for
the leap year, the extra day, in order
to find some work to do?

Dr. RAGHUBIR SINH: Are we
sure that no eminent person was born
on that particular day of the leap
year, i.e. on the 29th February?

DiwaN CHAMAN LALL: Well, we
do not know and there is my learned
friend Dr. Kane who may raise a
doubt about that matter.

The gquestion is not the celebration
of a holiday but the celebration of
the spirit that lies behind this Reso-
lution and it is not necessary to devote
our attention to the question of one
stage., Why not a stage everywhere?
Why in Uijjain?  Why in that parti-
cular area of Avanti a stage dedicat-
ed to Kalidasa? Why not a stage in
every town and in every village
dedicated to the revival and
renaissance of the ancient spirit of the
drama., I do not realise why we
should limit ourselves to one parti-
cular spot and focus attention on that
particular area. The need of the
hour to-day is a revival of the drama.
We are proud of the great dramatists
who were our ancesters in culture in
our courrey> we are pregd  of thewr
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and great credit goes to Mr. Kapoor
for having divested the revivai of the

drama from what I might call the
commercial interest. So long as the
commercial interest remains, so long

will the drama not be what it is meant

to be. My learned friend referred to
Bernard Shaw’s Dark Lady of the
Sonnets in which he described the

conditions, naturally fictionally which
Bernard Shaw ascribed to Shakespeare
in regard to the playing of his dramas.
Now, Sir, I have attended shows of
Othello and Othello played by Paul
Robeson. I had Bernard Shaw gitting
right behind me at the Savoy Theatre
in London and 1 can assure you 1
have never in my whole experience
seen a play played with more magni-
ficence than it was by that Negro
singer, Paul Robeson. It was 2
wonderful sight and the house was
packed and hundreds were turned
away. So whatever might have been
true in the time of Shakespeare, it is
certainly not true in the time of Mr.
Kapoor.

sprt  KISHEN CHAND: May I
know from the hon. Member whether
he thinks that the tragedies of
Shakespeare are superior to the
comedies or the historical plays of
Shakespeare. .

DrwaN CHAMAN LALL: My hon.
friend wishes to compare an elephant
with a camel or a giraffe. It is his

concern. I cannot compare a tragedy
with a comedy nor can I compare one
dramatist with another.  They ar.e
all great dramatists in their own parti-
cular manner., How can 1 compare
Ibsen with Bernard Shaw?

spr1 KISHEN CHAND: Critics say
that the historical plays of Shakespeare
are superior to his tragedies or come-
dies.

Diwan CHAMAN LALL: I w01.11d
like my hon. friend not to be c:‘ar}-xed
away by regional or national lkings
or dislikings in regard to great art.
Art is great, no matter where i.t comes
from For me Shakespeare is gre:;c
just as Kalidssa i< great; Berna
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Shaw is great just as Ibsen is great;
Euripides and Sophocles, the two
Greek dramatists, are as great to me
as any modern dramatist of high re-
pute. I do not draw any line, any
distinction. I go to the play itself and
consider whether intrinsically it is
great or not, not whether it is
great in comparison with something
else that has been written by some-
body else. That is not the criterion.
We must therefore aim at this that

we must try not only to set up
a stage specially designed for this
purpose in that particular area but

ask the Government to set up stages
everywhere and ask each State
Government to do the same so that
there may be a revival of the art of
drama of which we are the great in-
heritors. It has been lost during
these centuries. Every country, it is
said, deserves its own Government,
Every country also deserves its own
literature. The literature of an era is
merely a reflex of the life of the
people or the culture or the education
or the longings and ideals of the
people in whose midst that particular
culture has been developed. There-
fore it is necessary, while we build up
our nation raising the standard of life
of our own people, at the same time to
raise’ the standard of the culture that
they have to look forward to and in
that respect we must not forget, not
merely remember Kalidasa but also
the other great dramatists of that era
alsop earlier and later whom we must
remember. We must revive the plays
and speak the language, not the one
which is understood by a few people
but the one which is understood by
many. I have mnot the slightest
doubt that Rukmini Arundale would
like to learn Sanskrit; it would be a
very good thing. T have tried to learn
and I am still struggling with my
Sanskrit. It is a very good .anguage
indeed. but Sanskrit is no longer a
spoken language of the people and to-
day vou have to deal with your culture
in a language which the people will
mderstand if they are going to bene-
" from it It I listen to the Al

-~
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India Radio to-day when the Hindi
bulletin is put out I am unable to
understand it but I understand quite
well when I try and get the news from
Pgkistan, the country Mr. Kapoor and
I ¢ome from, because we cannot under-
stagnd the high-falutin language used
in{ an ordinary bulletin, and if we
capnot understand it, I am quite
certain that there are millions of
Punjabis here living in Delhi and
round about Delhi who are unable to
understand ft. Your culture is lost,
it thas no effect upon the people, The
language that you use therefore must
be| the language of the people in order
to bring the benefits of culture to them
and those theatres that my friend Mr.
Kapoor wants to be built, should be
built on that basis, on the regional
basis, so that the language of the
people is the language that is used,
whether it is in praise of Kalidasa—not
in Sanskrit but in the language of the
region—oy in enacting his dramas or
the other dramas of modern or ancient
times. :

Now, Sir, Kalidasa had a tremen-
dous advantage over many othér dra-
matists of the ancient period. He
was not only a dramatist but was a
great epic poet. He was not only an
epic poet but he was a great lyrical
poet. People who have read them—I
have read the translations; I have not
read the original in Sanskrit—re-
member two of his great lyrical works,
Meghdoot and Rithusamhar. Megh-
doot is the story, as hon. Members
know, of a great exiled lover send-
ing a message to his wife by means
of the cloud. It is a most magnifi-
cent story. Similarly, Rithusamhar
is a poem which deals with the six

seasons. Somebody talked about
the translation of these works of
Kalidasa. It is an extraordinary

thing that the first translation was
made in the year 1789 by Sir Willlam
Jones and I think two years later &
German translation was made of the
Devey tagsti recension. There were at
least fou! recensions there was t*
Devenagari and Bengali recensions and
then there was a South Indian recen-
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ston and a Kashmiri recension, At
least four of them are recorded. The

Germans were the first to translate
them. Not only that; if you take the
case of Rithusamhar, it was translatea
in 1840 in Latin prose and Metric
German, Such was the great in-
terest that the foreigners evinced in
this. We must therefore try and
establish not only these stages that my
hon. friends want but also academies
which would undertake the translation
of these classical works for the bene-
fit of the people at large and they
must translate them into the language
of the common people. I need not
weary the House by dealing with the
various other aspects of the epics ot
Kalidasa or the other plays that are
attributed to him. Suffice it to say,
Mr. Deputy Chairman, that this is a
heritage which we must cherish and
if this is the manner in which it can
be cherished, as formulated in the
Resolution, let us do it in that parti-
cular manner but if there is a better
way, then let us do it in that better
manner. But let us not forget that
these occasions which are few and far
between for the discussion of cultural
matters on the floer of this House
should be utilised to the fullest extent
1n bringing this subject not only be-
fore the Administration but also before
the public in order that our eyes may
be turned towards the greater needs
of life while we are discussing those
others which I consider to be of
lesser moment.

Tue PARLIAMENTARY SECRET-
ARY T10 THE MINISTER ror EDUCA-
TION (Dr. K. L. SHRIMALI): Mr.
Deputy Chairman, I consider it a
great privilege to reply to this debate
in which so many distinguished
artists, literary men, and dramatists
have participated. Though I am in
full sympathy with the objects of the
Resolution, I am afraid I am not in
a position to accept the Resolution in
the form in which it has been present-
ed Nobody can doubt the greatness
of Kalidasa, He is a great national
poet.  He ranks among the greatest
poets of the world. It is not neces-
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‘ sary for us at this stage to set up a
memorial for him. He has already
set up a memorial for himself by
writing immortal poems and dramas.

In this connection there are one or
two points which I wish to place for
the consideration of the House, In a
democratic society we have to make a
distinction between the functions of the
State and the functions of the society.
As far as I understand, the field of
art, the field of literature, the field of
creative activity should be left to the
people. The State should certainly
I encourage and help in the growth and
development of art and literature but
the creative urge and the creative
faculties should be allowed to grow in
a spontaneous spirit and in an atmos-
phere of freedom, There is always a
risk involved in art and literature be-
coming the responsibility of the State.

Hon. Members are probably aware
that the Government have already set
up Sahitya Academy and the Sangee’
Natak Akadami, These institutions
which are supported and sponsored by
| the Government will promote ancient

and modern literature. The Sahitya

Academy which we set up only recent-

ly has already undertaken the publica-

tion of Kalidasa’s works. The Aca-
' demy appointed an Editorial Board
‘ and has already requested our Chair-
man, Dr. Radhakrishnan, to edit all
the works of Kalidasa. The work has
already been started and it js hoped
to bring out a critical edition of Kali-
dasa’s works, We have also set up
the Sangeet Natak Akadami which
will promote drama and music and thus
preserve our rich cultural heritage in
this fleld. As I said, Sir, if we wish
to develop democratic ideals in our
society, we should always differentiate
between the functions of the State and
the functions of the Society. A wel-
fare State like ours should always help,
promote, and encourage art and liter-
ature but there are dangers involved
in the Government taking over all
these activities, @ They had better be
left to the creative side of individuals
1 and voluntary associations.
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Dr. SHriMaTi SEETA PARMA-
NAND: What are the dangers?

Dr. K. L, SHRIMALI: The creative
do not find expression at the

urges
orders of the Government. They are
spontaneous. The artist does not
give expression to his ideas at the

instance of anybody or at the command
of anybody. The creative urge finds
its best expression spontaneously. We
have before us the example of Great
Britain in this matter. The Shakes-
peare Society, the Dickens Society, the
Shaw Society and various kinds of
associations which are promoting the
literary tradition and heritage of the
past have not been set up by the
Government but by the people. Sir,
Kalidasa represents an age when the
Indian civilisation was at its great
height.

Mr. DEPUTY CHAIRMAN: You

will take more time?
Dr. K. L. SHRIMALI: Yes, Sir.
Mr, DEPUTY CHAIRMAN: You can

continue in the afternoon.

adjourned till

The House stands

2-30 p.M.

The House then adjourned
for lunch at one of the
clock.

The House reassembled after lunch
at half past two of the clock, Mr.
DepuTYy CHAIRMAN in the Chair,

Dr. K L. SHRIMALI: Sir, I was
saying that Kalidasa belonged to an
age when Indian civilization had
reached great heights and in his poetry
he has given expression to some of the
best ideals of life—moral, spiritual
and aesthetic—to which our civiliza-
tion has always attached great value.
Now that we are developing our
society, it is only natural that we
should turn back our minds to our
great poets, artists and spiritual leader: |
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for inspiration. I therefore, when I
am not accepting the Resolution in its
present form, do not wish in any way
to underrate the great contribution
which Kalidasa made to our literature,
in fact to the world’s literature. He
would be classed as one of the greatest
poets in the world’s literature, But I
think, Sir, we should always keep dis-
tinction between the work which should
be done by the society and work which
should be done by Government, It is
my conviction that as far as the field
of art and literature is concerned, it
should be left to the people. The
growth of literature and art really
depends on the spontaneous urges and
the creative side of human beings, If
the Government takes over control and
begins to guide the literary and artistic
activities of the people, all these activi-
ties might lose their spontaneity and
creativity and the artistic forms and
literary forms might just become
mechanical.  Sometimes they might
become subservient to the State. It
is, therefore, very important that we
should preserve the freedom for the
artist and the literary man. It is with
that intention that the Government of
India have set up ‘Sahitya Akadami’
and ‘Natak Akadami. Government
of India could themselves have done
the work directly. There was nothing
which could have prevented the
Government of India from doing all
this work directly. It is the policy
of our Government that in the field of
art and literature people should always
be associated with these activities and.
therefore, we have set up these auto-
nomous bodies.  Artists and literary
men are members of these committees
and give advice as to how art and
literature should be propagated, how
the cultural heritage of our country
can be preserved, how the cultural
values for which we have stood for
generations can be continued,.

Now, Sir, if we look at the Resolu-
tion as it has been worded, it says:—

“This House is of opinion that.
with a view to commemorate



2377 Resolution re.

Mahakavi Kalidasa and his immortal
contributions to world literature,
Government should—

(i) declare Kartika Shukla Ekadasi
as ‘Kalidasa Memorial Day’ to
be celebrated throughout the
country;”.

If I have understood this part of the
Resolution correctly, I expect it is the
intention of the mover that a day
should be set apart for the celebration
of this great poet and it should be a
holiday. I should like to submit that
in our country, we have already too
many holidays. In fact, if we look at
the list of holidays that we have in
our educational institutions—in the
schools and colleges—we will find that
the students have to keep out of the
school for a large number of days
during the school year. And if we
can help we would like to curtail the
number of holidays that we have in the
educational institutions and not ex-
tend them. As I said, I do not in
any sense wish to underrate the great
contribution that Kalidasa made to the
development of literature but declara-
tion of a holiday is not the only way
to commemorate the great poet. In
fact, we should not only look towards
the past, but we should also look to-
wards the future. A great civilization,

a growing clvilization does not
merely glorify the past, but it
also looks forward—it has dreams,

it has visions of the great future.
And if we wish to build up a great
future, if we wish to create great
artists and literary men and scientists,
it is through hard work and persever-
ance that we shall create artists and
literary men and not hy giving holi-
days. I, therefore, cannot see how the
purpose would be served by declaring
a holiday in the name of that great
poet. ’

gurt H. P. SAKSENA (Uttar Pra-
desh): Delete that part of the Reso-
Jution.
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Dr. K. L. SHRIMALI: Then, coming
to the second part of the Resolution:

“erect a Kalidasa Memorial
Temple at Avanti (Ujjain), and take
steps for the setting up of a Kalidasa
Academy at that temple for the
collection of all works of Kalidasa,
their publication in the differant
languages of the world and the pro-
motion of research therein;”,

I have just mentioned that we have
set up a ‘Sahitya Akadami’ on which
we have representatives, not only
great literary men from all over India
but various State representatives also

Surt KISHEN CHAND: May I know
from the hon, Parliamentary Secretary

that this ‘Sahitya Akadami’ is
established to  encourage modern
writers and it has nothing to do with

the commemoration of poets?

v

Dr. K. L. SHRIMALI: I shall ex-
The purpose of ‘Sahitya
Akadami’ is to promote all ‘Sahitya’,
whether ancient or modern, and
immediately after the ‘Sahitya Aka-
dami’ was established it appointed a
board of editors to prepare a critical
edition of Kalidasa’s works. Our
distinguished Chairman hag been 1€-
quested to edit all these works, to
become the general editor, and the
work is already on way. So, I do
not see what further purpose would
be served by setting up a separate
academy. It is true that Kalidasa
has been a great poet but what about
Valmiki, who Is {he father of all
poetry? What about ‘Bhavabhuti'?
What about Tulsidas who is a great
national poet? Sir, we have to
create interest in all these national
poets, both modern  and ancient.
And it will be the function of this
Sahitya Akadami to do that work.
And I am glad to say, Sir, that that
work™ is already being done.

plain that.

Then, Sir, the third pari of the

Resolution is......
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SHR1  GOPIKRISHNA VIJAIVAR-
GIYA: How much money is provided
for that work in the Budget?

Dr. K. L. SHRIMALI: I do not |
have that information just now, but I
may assure the hon. Member that that
work of the Akadami will not suffer
on account of lack of funds.

Then, Sir, the last part of the Reso-
iution is to found a Kalidasa stage.
It is a very good idea to have a stage
where Kalidasa’s plays might be
staged. I am, however, very doubt-
ful, Sir., whether we can have @
stage in our country where only
Sanskrit plays of Kalidasa might be
staged. In any case it is my convic-
tion that these activities should be
the responsibility of the people, and
not of the Government. We have
before us the examples of the Shakes-
peare Society, the Dickens Society
and the Shaw Sociey of Great
Britain  Now all  these societies
have been founded and are being run
by the people themselves. They
never approached the Government for
setting um these societies, or for
sett & up any stages for staging the
dramas. In this matter, Sir, I think,
the artists and the literary men |
should jealously guard their interests
and their «ights. and not surrender
them to the Government. As far as
the Gecvernment are concerned, they
are doing their duty by setting up
the Sahitya Akadami and the Sangeet
Natak Akadami, We have already
taken a step forward by establishing
these academies. But let not the
Government be asked to go to an ex-
tent to control the life of the artists
and the life of the literary men That
is not the way that democratic society
should function,

DRr. SHrmmaT: SEETA PARMA-
NAND: Will the Parliamentary Sec-
retary say in what form he is prepared
to accept this Resolution?

Dr K. L, SHRIMALI:
as I have said, though

Well. Sir,
1 greatly
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appreciate the spirit of the Resolu-
tion—I have great respect for Kali-
dasa myself, he has been our great
national poet—I am afraid that for
the reasons which I have mentioned.
I am not willing to accept the Reso-
lution in the present form,

DR. SHrRiMATI SEETA PARMA-
NAND: Please give another form in
which .. ..

Mgr. DEPUTY CHAIRMAN: Well,
it is not for the hon. Parliamentary
Secretary to do that. It is for the
mover to put it up in an acceptable
fottn, Yo, Mix, Vilinaegiva.,

ot widtewr  Tesraaeii ST
wlrw =o shwel @Ew tatad @
shafatue | 0@ & ot Iwi IH g
wam ol g &1 IRl wr g T
wiieerg & gEey ¥ 39 WEE &
SaT g @ e e taer & A A7
tou oo gt ad Tutady &1 A0 &
#tx o oft gud I IR w9 o
Paer &, gt W T 0w @ oW
Syfad & 1 7 7 qEEar ot % 3w
q7z #T g T@ tawa W Tear S
Tad W W A ¢ T o
teuede 3 gnrt agg @ wteAEE €
gt R Fleare W A5 "EHE FA
T e 98 & % 9uw Tw wew IET W
# | ouEww w9 qEEW € T e
b Wt ¥, TEIEQ A9 W OSHAT
3 we o s v A e & A
78 Wl & TF gAwt W wEw d
werpite & P At we www E T
e ave @ T wAE oty IEA T
% fager o g WEd € A8 SO vEA

£

ST =hEd | areT L. ..
Mgr, DEPUTY CHAIRMAN: He
told you that the work would not

suffer for want of funds.
st Tihftgoor ety

Yes, he

said that.



2381 Resolution re.

[ RAJYA SABHA ] Memorial to Kalidasa 2382

A 2 Tw Patae At o @ st | @ Toee deret A o R gwed e

s 4 sgaw § Twogwd orreeh
ala f ¢ tog 79 @ Pan o wwn
o & gust dad d af o Peerr
¢ v ggvwwr agm A W & wwmw A
at gFE e o § gEew FwEites
w7 % fauag wbw agm @ @
TAH! I % IGT9T A G qF qF
T &Td ant AEY ag wwar & |

Wﬁﬂ?#?ﬁmﬁ
F1 oaw A AyeengSwA AR
Al FTFEAT S | AT B SHA
¥ qran I # foq @ wp W Q|
a7 T 7' R F Pw gaht @t @vEn
ard gy 7 & @ ¥, & @ I awEn
Jud ga F @ @ F ﬁmml?

ate ggre @1 & owA gy A T E
AT FEFT AT g H weraee iR Tav
77 3 HEw A% @ & wewt 9 enf
g ® FAERT ot ieeas & UE
whatala-dew T W | Tw aee @ 9,
s il TEE HeRt d avER o
hatatasren s vt & g7 ww 3 Paw
T e @af IO T & | aER §F g
@t Tad gu  #  wiatataded
W @d W gt & @ FA0 AGHA |
Frieere # e %@ o At § awdt & 2
St A o www #F @ enwawEe |

Pear ¥ wwd ﬁ'e‘WEWE’WTﬁ\

brerar &1 A T % wEed @ a@ge

@ W geen # qe Mava@ @ 9

T o oft g e &t Gt & 1y
d VR &1 g8 gwEAr angd o M
draet wt A P gweq &
aETT & 1 ostwdl wTe e A
¥UA qTEOr F g FET AT T ¢

“Sanskrit
languages.

is  beyond original
It is above them.”

T Wl A PregE wt ated At 'wet
g1 FW e A ot Fiere & anteer
F oo A W oawd &1 @ PawAw
§ P= Mt 4 g wgw 3% wmaer &
qmE Taar g fw wlese @ tad
agl W@ Teaet wiawt & dar tEoanft

| T FR F w P awe | wtasE

F #T acF @d 79, 79 dre & TW
¥R TES TAU FET T owEA §
Tl @g e Trar o e wtaea @
feq a9’ # qft v experimental
ww g wwar & Yewd g aewt @
vl TEar s ey emmEA A oamEr
T OTE 9 9E e aEw g §
 uty aTER F gavy artasE F taww
wig ated | Tvw weratT & @t o
zo? Fut @ Paget A wwrer 5 F aei
1 a9 AP A F oA &, o
T A g7 A | w1 F e aEe
o fla A I@ @tet 4 g
wurar #1 & at Pom gwe & @ omar &
% @ran g Yaww & ¥ werpite A
vt 1 a0 shart f wwe ¥ Po o
W T 8@ qA @epla ¢, dF ag
aren & P g9l derpila @t |,

Tt w & d Py d ge P sl

aw & ST Gl W a1 AR EH
AT wET gt w g Teeel aegeet
7 gwd Temgmw # oot #1 wers
gt f at & oy gt @ dwt &R o
# #g Fed A WA awdw & guz
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(R widrer Paraafite]

FTd | e et Ft gEAT qaTw
e ¥ Aw 3z e § Pe afe
mﬁﬁﬁpm?ﬁé‘ﬁw
el n"s'érw’rwr—ﬁww
79 7@ St a4 @ 97
FFTA A FAIE F Tad ,
e N e & olv zeR ted ateew

3’%

[ RAJYA SABHA ] Memorial to Kalidasa 2384

e sud 7@ w Ts made A3 3R
7 fag dan ¢, taw’ gftPeafes s
Z gy & gvr arfed, e S &
FAt aigd ) g a7 & A 9@ g
g AW g Mw g agt w5 T 3w
7 fod gwep Prwr g &) SN B
todt #3 &7 77 wew AR B Q@
Tt gon & dftww zem tad dgw e

gt 4 oF Wi oft dorg’ § g | F oa@w R R ol wyn I F Iw@

dqed'T A ot waew @ Pad

A 7 gF e @ T o gae Ped

#rmé‘hwz’maﬁz‘q‘aﬁ T8 |

waﬁwm#mﬁa’rmaﬁ‘

Prdl g @ AR

W g & @ afE gER w5 @
o & gus fod 7 ¥m W e g
Ps e #ig ot e gt wwet & AdE
3 ¢ & F19 e 4 w3 a9 w8

wah ¢ TAdE qER T@ @

g oo whE g g | g e @
ﬁr?a'a,w 7 Pord ﬁeﬁﬁw#m

‘ _L

#
mmqﬁeﬁﬂlwmgmé‘i
dters g et & anﬁaﬁma‘hﬁﬁ\

Fiieg @ ted Tow’ @ famat &
FiedeT waTtE aia‘mam‘?ﬂﬁ g1
FB ¢t at & o P aalwE qew &
g wigEEt &, od fs adE w
Toofa gt &, @1er & Pofy gt &, ot
qeg @ oy &7 Paolw gtar &1 &t Paw
| AT geiie W g @ et ol
#1 7 gwww gt gw ad & wgt o
fede g2 & & wroard = &9 0 €
IT w Tataet & e A ated ol
~wt FTTHY @ ar Her S AnEd
ans a8 AEH g 9% I% ey aqve
Frrererd # Pord @ @ gtaw & 1 afe
Tuwt wiaw oee, iy oEd o
hﬁe‘?e’#af{m‘?ma:ﬁ‘ém

fwendam meft ¢ gud w3
Wﬁﬂw%ﬁé‘lwaﬁ‘w

ﬁmﬁw##wwwlw#wm%m&w#w&

et & alt a7 aEgH F AT AT
At & af gEd T Y gaw q&@ d
# 7z W g M6 ew A # qw oaw
F FEd @ q@ q o Wt T @nr it
v WEd & 9% aw dw Pgar W
TrFee et aEw A @ W oy @
ary gErpLTT aarg iy qgr @ wf et
4 zEd § wEpa Trer et war
ts srtagre & T #m Twwr wrm
ated, # ggeat & Padg ot P on

1 wtT wYer | qEr g A ame

T &vd & v wreltw W wegpw wt At
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wee & o ghew @) dwmlew aw T ogw depw wrwn d ot ot
#H?ﬂ‘?ﬂ‘?ﬂ'ﬂva\'{g‘@aﬁ qmE ot 3B AEHAG H 3o |
¥ W b aw wn § b ard | | I T FTW gEw e weer gt
ﬁﬁmé‘?‘hﬂrﬁ{hzwaﬁ“ IET ¥ 1 I AN @ AFTe @il &

# e T A gER e ® depw &1
whw R # W w gegw at |
lfaﬁawm%“mwﬁaaaﬁm‘
¥ I 9% WA 9@ AW ogA ad &
aregtas geta @ fed A A gahdna |
T wmr @ @ Paw aww #0 ww
T Tg A I qF LA AT q9 qB A
at Pafae? @t T @ w1 W gt F
atv T PerrEe #1 e 2% g @ ot

7 FHT |

AT ® #T & oy 78 A% HT T
a gt uist oW ATy A v t% gw e
e @ e T e Twd oAt
Feegear &1 @ awe @ @ g wE
a2 AT AAET At & AT Feem 9w &
Px zo= Ped w9 agmn 9T =iEd
ifes ooFeT & Pt Tataedt v 7
@& at twmozar g ot ooEme |
P ey Tabwed @ e |
agd P THNT Foavd HH GHT UL
v gw weq wamama‘?ﬁ?
@A F Few F FAT A AED ‘z‘-‘)
tewet T o @ a3t ¢ i v |
T At oy F # ogEd Fu oA A
trar o1 gt & 9ot @ee @ A Awd werw |
fhﬁmé?ﬁxﬁwaﬁﬁﬁul

|

!

M THH FWER ara TRAEAR 7 A
a8 72 amea T ag tetaedt 7 |
= gt & a1 T qee @ fegE @
FTR F HAT ToT qEHA &

at @ aft e W & % @@t 1
aft Pede. et 1 oww wiEw aiewn .
ET P AW A AT GE 1 AR A8 AR
& % g o a5 gt o
yAas & Fewt w $A1 9o gFA A

at @ TaTaed #1 gr ey g amr @
t a awgW & @ MW § w
tegrae o9 P& 3w ave 1 Teve ¥
# ol T@ Tee @ @teerE & oY &8
wrer Perar ST wied | oomgH @ MR
i A A A, e e
gaas T8 & ot o o F@d &
T 3@ wEE o oamw dd i #
oaas A § ATFT T WA & Ay T
AT FE FTEAT FA a@ § AT gAd
g Fl Fewy @ AR gegId &l
g T &1 99 AT gEr WA H
dam & at o Wig goaw T § | R
& it g| Sl Ams /11 I A
# Ty & Ay @ & dIRE

The *Resolution was, by leave.

withdrawn.

Mr, DEPUTY CHAIRMAN: So, the
amendments also fall through.

RESOLUTION RE STANDARD
KEY BOARD IN DEVANAGARI
SCRIPT FOR USE IN HINDI TYPE-
WRITERS.

Dr. RAGHUBIR SINH (Madhya
Bharat): Mr. Deputy Chairman, I
beg to move the following Resolu-
tion:

“This House is of oﬁinion that
Government should take early
steps 10 evolve and recognise a
standard key-board in Devanagari
seript for use in Hindi typewriters.”

Sir, the Resolution is a simply straight
one and does not admit of any con-
troversy. It is an accepted fact that
Devanagari is to be the script franca

*For text of Resolution, wvide Col.
1230 of Debate dated 4th March 1955.




